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The 24™ August 2022
No.-Parya/Van-52/2002(Part-11)644(E)/E.F.&C.C.—In compliance with Ministry of
Environment, Forest & Climate Change, Govt. of India notification no. S.0.5481(E),
dated-31.12.2021, State Level Dispute Redressal Committee (SLDRC) for the purpose of
resolving disputes between thermal Power Plants and users of ash or manufacturer of ash

based products, is constituted as hereunder :-

1 The Chairman, Bihar State Pollution Control Board, Patna Chairman

2 | Representative of the Principal Secretary, Department of Member
Energy, Govt. of Bihar.
(Not below the rank of the Joint Secretary).

3 | Representative of the Principal Secretary of the concerned Member
Department, Govt. of Bihar which deals with the subject of

concerned agency with which dispute is related.

(Not below the rank of the Joint Secretary).

By order of the Governor of Bihar,
Arvind Kumar Chaudhary,

Principal Secretary to Government.
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